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(English]
Agltation by Bank Employses

-

+
*262. SHRIHARIN PATHAK:
SHRI GURUDAS KAMAT:

Wilithe Minister of FINANCE be pleased
to state:

(a) whether bank employees have de-
cded to go on a nationwide agitation;

(b) it so, the detzils thereof and the
reasons therefor;

(c) whether there is any proposal to
have negotiations with the Trade Union of
Banking Industries for a new bipartite settle-
ment;

(d) if so, the details in this regard; and
(e) if not, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI DALBIR
SINGH): (a) to (e). A statement is laid on the
Table of the House.

STATEMENT

(a) and (b). The indian Banks Associa-
tion (IBA) has reported that National Confed-
erationof Bank Employees (NCBE) has given
eeallfor aday’s strike onthe 27th March, 1992
for realisation of/in support of the following
issues/demands:

1.  Rejection of alleged harmful rec-
ommendations of Narsimham Com-
mittee on Financial System;

2. Nationalisation of remaining private
banks;

3. Mergerof RRBswith sponsorbanks

and full implementation of NIT
Award;

4. Waiver of restrictions on recruit-
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ment;

5. Absorption of daposit collectors as
per award;

6.  Introduction of pension as 3rd reti-
ral benefit;

7. Extension of SBVIOB package of
benefits to other banks;

8. Extensionofconveyanceallowance
to workman staff.

(c)to(e). The last wage-settiement (Fifth
Bipartite Settlement) signed in the banking
industry in 1989 was for 5 years w.e.i.
1.11.1987 and would be operative till 31st
October, 1992. In terms of the settlement,
the unions may submit their charter of de-
mands to the IBA six months before the
settlement expires. The negotiations on
such charter of demand would commence
before the last three months of the expiry of
the settlement., The unions with which the
IBA has bipartite relationship have not yet
submitted their charter of demands. The
negotiations will be started by the IBA only
after such a charter of demands is received.

SHRIHAR!N PATHAK: Sir, the All India
Bank Employees Association as decided by .
its Central Committee at a recent meeting at
Cochin, is organizing a massive rally on 27th
March in Delhi against ‘the Recommenda-
tion of Narasimham Committee on Financial
System’.

Sir, through you | would like to know
from the hon. Minister (a) whether it is a fact
that some of the recommendations of the
Committee, if implemented, will weaken the
Indian Banking industry and harm the inter-
ests of the nation, especially weaker section
of the society, and agriculture, small scale
and rural artisans, and (b) whether the
Government lsgoingtoaoeeptthmreeom-
mendations.

. THE MINISTER OF FINANCE (SHRI
MANMOHAN SINGH): Mr. Speaker, Sir, Ido
‘not share the apprehension of the -hon.
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Member that the Report of the Committee
that he has referred to willin any way weaken
the efficacy of the banking systemto achieve
the goals and objectives that our nation has
set for the banking industry.

As far as the Report is concemned, this
Report is under the consideration of the
Government. Therefore, throughyou, |would
like to appeal to all the people that our
banking system today is in need of the or-
ganisation. Its profitability today is such that
we cannot be satisfied withthe status quo. In
this, we neod the cooperation of the House-
and we need the cooperation of all patriotic
seehons of our society. Itis only on the basis

of 2 viable banking system we can achieve
those objectives. So, | do not believe there
is any basis for anybody to go on strike. We
will take care of all the interests of the em-
ployees.

SHRI HARIN PATHAK: | would like -to
know from the hon. Minister whether itis true
that if the Narasimham Commitee’s sugges-
tions are implemented, the public sector
banks would become interminably sick and
therag would be a large number of retrench-
ment in the staff.

SHRI MANMOHAN SINGH: Sir, the
answer is ‘No’. The basic objective of the
report is to make Indian banking system
viable and without going into the details |
would like to inform the House that many of
our public sector banks today, financially,
are not in a position in which a sound bank
should be. The whole purpose of the report
is to impart a greater element of dynamism
in*o our banking system so that our banking

system can perform the social and economic
task which our nation has set for our banks.

SHRIMATI MALINI BHATTACHAR-
AYA: Sir, since it is quite evident from the
hon. Minister's reply that the recommenda-
tions of the Narasimham Committee are one
of the main issues in this s.rike by the bank
employees, | would like to ask the hon.
Minister, through you, whether the Govemn-
ment would consider a full discussion of the
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report in the House before implementing any
of these recommendations.

" SHRI MANMOHAN SINGH: Sir, the
report is now a public property. It has been
laid on the Table of the House. We will hold
discussions with various groups. | propose
to discuss it withBank Chairmen and | will be
happy to discuss it with bank employees .
also. If considered necessary we can also
have a discussion.

SHRIMATI MALINI BHATTACHAR-
AYA: Sir, | was asking the Minister whether
any of the recommendations would be im-
plemented before such a discussion is held.

SHRI MANMOHAN SINGH: No.

SHRI NIRMAL KANTI CHATTERJEE:
Sir, it has been impler.iented already without
any discussion. The SLR has been reduced
from 38.5 percentto 30 percent. Thatis part
of the recommendations.

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER): You object
everything that the Government wantstodo.

SHRINIRMAL KANTI CHATTERJEE: |
think you know that even you will be affected
by that.

. SHRIJAGDISH TYTLER: You wantto

put spokaes in evarything which the Govem-
ment wants to do.

SHRI NIRMAL KANT! CHATTERJEE:
Yes, we will put a spoke to every bad thing
that the Government wants to do.

(Interruptions)

SHRIJAGDISH TYTLER: You mislead
everyone.

(Interruptions)
SHRI NIRMAL KANTI CHATTERJEE:

Sir, Pleasesee that the Minister behaves as
a Minister and not in this fashion. -
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MR. SPEAKER: | expect the Finance
Minister to reply and none else.

SHRI RUPCHAND PAL: Sir, this is a
very serious matter. How can another Min-
ister stand up like this?

MR. SPEAKER: It was not necaessary
for the Members to talk to other Members
also.

[Translation)

SHRI DAU DAYAL JOSHL: Three Fi-
nance Ministers are sitting here (interrup-
tions)

MR. SPEAKER: Joshi Ji Sir, you are
speaking without permission.

[English]

| expect the Members not totakto each
other. | expect the Members to get up and
speak with the permission of the Chair. |
expect that the question should be relevant
to the point and only the Minister concemed
should reply and none else.

[ Transiation)

SHRI GEORGE FERNANDES: Mr.
Speaker, Sir the hon. Minister has stated
that the Narasimham Committee report is
now public property and the interests of the
workers and the public sector banks will be
protected. According to the report of the
Reserve Bank published a month back, till
the end of September there was a 17.4%
increase in the deposits in the country within
a period of 12 months whereas the money
deposited in the foreign banks registered an
increase of 34.3% which is aimost double.
The increase in the deposits of Indian Banks
is 11.1% which is only one third of the in-
crease in the deposits of foreign banks. The
report given by the Narasimham Committee
reflacts the sad state of affairs in Indian
Banks. What steps are baing contemplated
bdoalwlhﬁismdmaﬁs?
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SHRI MANMOHAN SINGH: Mr.
Speakaer, Sir, it is my honest conviction that
the Indian banking system needs more
competition. The service conditions in the
Indian banks today are not what those who
deal with the banks feel ought to be. That is
why, people go to the foreign banks.

| believe, the time has come when we
must face up to the harsh realities. |receive
a large number of representations from the .
Indian workers settled in the Middle East.
They write. to me, “Well, if we send our
money to the Indian banks, it takes two
months. In the havala market, it takes 48
hours.” How, the House can make up its
mind whether this country can live with the
banking system when these transactions
take three months. This is the sad state of
affairs.

1 think, all sections of this House must
reflect that the banking system is the nerve
centre of the economic system. [f the bank-
ing system is in this shape, this country will
remain in the present sad state of aftairs.
(Interruptions.)

[ Translation)

SHRI GEORGE FERNANDES: Mr.
Speaker, Sir, please fisten 10 me, my ques-
tion has not been replied. The hon. Minister
has admitted that foreign Banks will be
brought to India and Indian Banks will be
closed. My question was as to what meas-
ures Government proposes 10 take to im-
prove our Banking system? Behaviour of
Bank employees is a separate thing. (/nter-
ruptions)

[English}

MR. SPEAKER: Ploasodonotforgot
that you are being watched.

Tugs in Cochin Port
*254. PROF. K.V. THOMAS: Will the
Minister of SURFACE TRANSPORT be

ploased to state:





